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'V ISVASIA ' ,  a Cen t re  for  t he  s tudy 01 As ian 
Civrlisat~ons during January, 1996. As the proposal, 
as such, has not spell out the financial implications, 
Visva-Bharati has been advised to obtam services of 
some outs~de agency for preparation of the project 
report and to work out financial ~mpl ica t~ons involved 
to enable the Government to take lurther actlon in 
the matter. 

Mess i n  C.C.B. ( .  

479.  SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA . 

SHRI MAHESH KUMAR M KANODIA 

Wil l  the  M i n ~ s t e r  of HUMAN RESOURCE 
DEVELOPMENT be pleased to state 

(a )  whether the Union Government are aware of 
the mess In the Cricket Control Board of l n d ~ a  rega- 
rding the ongoing b i cke r~ng  In the l n d ~ a n  Crcke t  
Team currently on tour to England and resul t~ng to 
hum~ l i a t~on  of certaln players. 

(b )  11 so, the steps b e ~ n g  taken to avold future 
hum~ l i a t~on  o l  the players, 

( c )  whether the Government propose to take any 
ac t lon  aga ins t  t he  conce rned  o f f rc ra ls /persons 
mvolved in the matter: and 

Id)  I! not, the reasons therefor' 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT (SHRI  
DHANUSHKODI ATHITHAN R ) (a )  to Id)  There IS 

no mess In the Board of Control lor Crcket In l n d ~ a  
nor is there any b c k e r ~ n g  In the lnd~an Cr~cket Team 
on 11s tour to England The matter ol ret~rement o l  
Shri Navjol S ~ n g h  Srdhu and h ~ s  return m ~ d - w a y  
from the England tour I S  proposed to be enqurred 
Inlo by the Board of Control for Crcket In l n d ~ a  alter 
the l n d ~ a n  C~rcket  team returns trom l h e ~ r  current 
tour to LJK and Holland 

Voting R ight  for  Ind ians i n  Indian 
Enc lave# i n  Bang ladesh 

480 SHRI AMAR ROY PRADHAN W ~ l l  the 
M i n ~ s t e r  of EXTERNAL AFFAIRS be p leased to 
state 

la ,  whether the malter In respect of a l l ow~ng  
i n d ~ a n  c ~ t r z e n s ,  l r v ~ n g  In l n d ~ a n  Enc laves  In 
Bangladesh to cast t he~ r  votes is pendlng w ~ t h  the 
Government 

l b j  11 SG slnce when and the deta~ls thereol 

I C I  whelher the Government have takenlpropose 
to lake any aeclslon In t h ~ s  regard, 

I d )  lt so the aelalls tnereof and 

fe! 11 no!, the reasons therelor' 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) : (a) to (e). There are 119 exchangeable 
enc laves in  Bang ladesh  a n d  7 2  Bang ladesh  
enclaves in India.  As st ipulated under the Indo- 
Bangladesh Land Boundary Agreement, 1974, the 
enclaves are to be exchanged between India and 
Bangladesh, without and claim of compensalron 
Neither side has been able to exercise control ovel  
11s enclaves w h ~ c h  are bcated in the other country 
Exchange of enclaves has legal and constitut~onal 
~ m p l ~ c a t i o n  which IS l ~ n k e d  w ~ t h  other outstandrrrg 
Issues pertain~ng to the 1974 Agreement such as 
transfer of adverse possessions, demarcat ion 01 
boundary and ratif icat~on of the Agreement Thrs IS 

under cons~dera t~on of the relevant departments of 
Government of l n d ~ a  The relaled Issue of c ~ t u e n s h ~ p  
of the ~nhab~ tan ts  01 the enclaves has also to be 
d e c ~ d e d  According to  legal  a d v ~ c e  a v a ~ l a b l e  to 
Government the trrst step w h ~ c h  has to be taken 1s 
complet~on of the demarcat~on of the boundary a r ~ d  
t h ~ s  has to  be done wl th  coopera t lon  of S t ~ l r !  
Governments concerned The fact IS that Government 
have no adrn~n~strat ive control or access to these 
enc laves  l y ~ n g  w ~ t h ~ n  Bang ladesh  and  her icc  
extens~on of votlng rlghts to the mhab~tants has not 
been poss~b le  Government have also no re l~nt ) l r  
f~gures  of populatlon In these enclaves 

Female Mortal i ty Rate 

4 8 1  KUMARI UMA BHARTI 

St iRI PANKAJ CHOWDHARY 

W ~ l l  the  M r n ~ s l e r  o l  H U M A N  RESOUR!:E 
DEVELOPMENT be pleased to state 

(a) whether female mortalrty rate In the counlry 
is much hrgher as compared w ~ t h  male mortal~ty late 

Ib )  r f  so whether any survey has been c o n d ~ ~ ~ l c r l  
In t h ~ s  regard. 

( c )  11 so. the outcome thereol, 

(d )  the comparative 11gures of male and lemale 
mortal~ty rate In the country, and 

(e)  the measures berng taken to mlnimlse the 
morlallty rate and the cornparalive gap? 

THE MINISTER OF H U M A N  RESOURCES 
DEVELOPMENT (SHRI S R BOMMAI) ( a )  No S I ~  

(b j  and fc) Do not a r m  

(d )  Acco rd~ng  to Sample R e g ~ s t r a t ~ o n  System 
(SRS) est~mates. (Reg~strar General of I n d ~ a )  1993 
l e m a l e  mortalr ty ra te  ( a n n u a l  pe r  t h o u s a n d  
populatlon) In the counlry is 9 1  as compared to 
male morfal~ty rate w h ~ c h  IS 9 .5  

(e) Government 01 l n d ~ a  has taken a number o l  
steps to tmprove health slatus o l  women Primary 
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Health Centres and sub-centres have been expanded 
~hrough-out the country In order to reduce the 
maternal, infant and chdd mortality rates, the Child 
Survival and Safe Motherhood (CSSM) scheme was 
launched during the year 1892-93 lmmunizat~on 
Programme has been universal~zed In a phased 
manner Integrated Ch~ ld  Development Programme 
aunched during the year 1975-76 has also been 
unlversalised. 

Construction of Dam Kharakpurna 

482 SHRI G.M KUNTURKAR Wdl the M~nrster 
31 WATER RESOURCES be pleased to state 

(a) whether the Government are aware of the 
'act that a dam Kharakpurna by name IS being 
:onstructed In Nanded dlstr~ct of Maharashtra 

(b) whether the Government are also aware of 
h e  fact that a dam named "Purna" had been 
:onstructed beneath thls new dam 20 years ago and 
>ulna dam wrll lose ~ t s  utll~ty w~ th  the constructlon of 
new dam, and 

( c )  the steps proposed to be taken by the 
Government to preserve the u t ~ l ~ t y  of the old dam 
Purna by witholdmg the constructlon c! the new dam 
Kharakpurna? 

THE MINISTER OF WATER RESOURCES ISHRI 
JANESHWAR MISHRA) (a) It has been noted that 
Ihe Government of Maharashtra (GOM) In the11 
Annual Plan for 1995-96 had ~nd~cated an ant~c~pated 
expend~ture of Rs 2 00 crores on Khadakpurna 
Project durlng 1994-95 even though the Work~ng 
Gloup of the Plannlng Comm~ssion lWGj had not 
recommended any outlay for the project for 1994-95 
An outlay of Rs 2 00 crores was agaln p~oposed by 
GQM lor the project for 1995.96 but the WG had not 
recommended any outlay lor the prolect durmg the 
year Annual Plan for 1996-97 has not heen flnal~sed 

(b j  Th~s  Mmistry IS aware ot the !; l i t  that Purna 
Prolecl was completed In IV Plan Eeta~led P!oject 
Report o l  Khadakpurna Project has not been 
recelved at the Centre and In 11s absence ~t IS not 
possible lo state whether ~t wrll have any adverse 
eflect on exlstlng Purna Project 

( c )  The Central  Water C o m n i ~ s s ~ o n  whlle 
examlnrng !he proposal of a new prolect ensures 
that there are no adverse ef lects on exlst lng 
projects 

Eror ion  by Ganga 

, 483 SHRI SHATRUGHNA PRASAD SINGH 
Will the Mln~ster of WATER RESOURCES be pleased 
to state 

( a )  whether the  ~ m p o r l a n l  Government 
underlakmgs like Ba raun~  011 Ref~nery,  Fertlllzer 

Plant. Ba raun~  and Barauni Junc t~on  are getlng 
endangered because of large scale eroslon caused 
by the Ganga water In the Madhurapur v~l lage of 
Begusarar d~strict In Blhar: and 

(b) ~f so. the prompt actlon proposed to be taken 
by the Government to check the eroslon to protect 
those Government undertakings? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) (a) and (b) The eroslon 
problem along left bank of Ganga at Madhurapur in 
Begusaral D~s t r~c t  in Bihar has been assessed by 
the State Government Alter the floods of 1955. tne 
State Government prepared a scheme for fltjod 
protection ot Baraunl-Begusara~ lndustrral Complex 
Thls scheme was exammed and approved by Gangz 
Flood Control Commlss~on and the Technrcal Advlsory 
Committee on I n r r ~ g a t ~ o n .  Flooo conrrol  ana 
Mult~purpose projects of Mlnlstry of Water Resources 
for an amount of Rs 623 96 lakh rn January 1596 
Smce plannmg. lnvest~gatlon and execution of tloou 
control  an t i - e ros~on  works IS p r ~ m a r ~ l y  the 
respons~b r l~ t y  of the State Government ,  the 
Government of Bihar requested P lann.ng 
Commlss~on tor release of add~ t~ona l  Central plan 
assrslance to ~mplement the scheme The Plannlng 
Ccmm~ss~on has released an add~tlonal Central Plan 
ass~stance of Rs 1 2 7  67 lakhs to the  State 
Government In March. 1996 tor t ak~ng  up prlorlty 
works In the area 

Promotion of Yoga 

484 SHRI SANDIPAN THORAT W ~ l l  tne 
Mtnlster of HUMAN RESOURCE DEVELOPMENT be 
pleased ! stale 

l a )  the d e t a ~ l s  of the central ly sponscred 
SChdnleS for promot~on of Yoga In the country ana 
the frnanc~al ass~stance prov~ded under them !a 
various NGOs In the country pa r t~c i l l a r l y  In 
Maharashtfa during the last three years ~nstitu:~on- 
w lse 

(b l  the steps takennproposed to be taken :c 
ensure the proper u t~ l l sa t ron  of the f ~ n a n c a ~  
asslstance provrded to them, and 

(c)  the actron taken; proposed lo  be taken agalnst 
the gu~lty mdulged In varlous types of ~r regu lar~ t~es 
at Kayvalya Dham Yoga Research lnstrtute at 
Lonavala Drstt of Pune7 

THE MINISTER OF STATE IN THE DEPARTMEhjT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHl  RAM 
SAIKIA) (a) The Centrally Sponsored Scheme of 
'Introductron of Yoga In Schools' was launched I* 

Apr~l. 1089 Under this scheme, t~nanc~a l  asslstance 
1s provlded to the StatesiUTs as well as Ycga 


